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IT Finds New Ways
to Repackage Deal
Discounts, Al Gains

With deal values marked down 20-30%, IT firms
plough back savings into selling add-on services
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Last five year trend in IPR filing

India’s IP Filings Surge 20% to y
7.5L on Innovation Momentum

India's intefectual property filings touched a new high in FY23, with total IPR applications rising around 20% on-year to nearly 7.5
lakh, led by strong domestic Innovation. Petent applications crossed 75.000 with indian residents accounting for over 61.9% of fil-
Ings, according to the latest annuat report of the Office of the Controller General of Patents, Designs & Trade Marks. Trademark fil-
IRES Stoad ataver 5.3 1akh. growing in double digits, reflecting sirong Brand creation acrnss sectars, while design registrations
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Top 10 Patent filings by Indian Applicants
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Keep your KYC up-to-date

for uninterrupted banking services
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You can also update your KYC by

submit o salf-dedaration for Re-KYC through letter / online banking / mobile banking /
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RailTel

f India Enterprise)
L.2000GOI107905

(A Gov
CIN- L6420

RailTel/Tender/OT/CO/ Project/2025-
26/0TN/23 dated 19.12.2025
‘Selection of OEM/Vendor for
entering into Rate Contract for the

Supply of OTN equipment’.

Tender Notice and tender document
available on  www.railtelin  and
https://railtel.enivida.com.Addendum/

IRCON INTERNATIONAL LIMITED
NAVRATNA COMPANY
(A Govt. of India Undertaking)
Website : www.ircon.org, CIN - L45203DL1976G0I1008171

ST /7174
EOI Notice

EOI NO.: IRCON/CO/S&T/BD/RVNL-Auto Signalling Work/EOI/20; Dt. 23.12.2025
Ircon International Limited invites open Expression of Interest (EOI) from S&T experienced agencies for
association as Pre-bid partner/Associate Agency/sub-contractor for the following work:-

Design, supply, installation, testing and commissioning of indoor and outdoor Signalling works consisting of
electronic interlocking with inbuilt Block Instrument, HASSDAC, MSDAC, integrated power supply system, data
loggers, RDPMS etc., and associated works at stations Yog Nagri Rishikesh, Shivpuri, Byasi, Devprayag,
Janasu, Maletha, Srinagar, Dhari Devi, Tilani, Gholtir, Gauchar, and Karaprayag (120.30 km) section, including
tunnels T1to T16, in connection with the new single BG rail line between Yog Nagri Rishikesh and Karnaprayag in
Moradabad Division of Northern Railway in the state of Uttarakhand, India.

Lo
wiardprn -l wwE waE me fAe &
fremons -10-2024
s fafa-oro
a2 war T ofedieit = wsi

]

Last Date and Time of e-Bid Submission of EOI | 29.12.2025 up to 15:00 hrs (IST)

For further details and updates, please visit tender section on e-tender website https:/letenders.gov.in/eprocure/app

corrigendum will be uploaded on above & https://www.ireps.gov.injepsn/anonymSearch.do#

Amendment/Corrigendum, if any, would be hosted only

websites. on the website. Chief General Manager/S&T, C-4, District Centre, Saket, New Delhi-110017 (15) =1
da 3G 53',37 Regional Stressed Assets Recovery Branch, Kanpur
y . Branch Address : 3rd Floor, 118/330, Gumti No. 5, Kaushalpuri,
Bank of Baroda | «anpu-208012- Ph. - 0512-2215173 + e-mail - sarkan@bankofbaroda.coin

REDEMPTION NOTICE

Notice under Rule 6(2) and/or Rule 8(6) of security interest
Your attention is invited to the provisions of sub-section (8) of section 13 of
time available, to redeem the secured assets.

mentioned below. In case you fail to pay the above mentioned dues & redeel
from receipt of of this notice, Bank will be constrained to sell the secured

informed to you separately.

Therefore you all are requested to pay the dues as mentioned in possession notice along with applicable
interest, cost, charges & expenses within 30 days from receipt of this notice and redeem the secured asset as

publication of e-Auction Sale notice. The date, time of e-Auction and Reserve Price of the property shall be

(Enforcement) Rules, 2002
SARFAESI Act, 2002 in respect of

m the secured asset within 30 days
asset through public e-Auction by (22) it

Sl. Name & Address of Description of Movable / Dz_ate/_Type/

No. Borrower and Guarantor Immovable Property Publication Date

of Possession

1. | Borrower : Shri Manoj Kumar S/o ShriRam | Property : Land and Building Built 11-11-2025
Gulam, R/o : House No. 351, Block-G, | Residential House No. 351, Block-G, | — <7<~
Gangaganj Panki, Kanpur Nagar and also | Gangaganj Panki, Kanpur Nagar in the Symbolic
at House No. 8/478, Ambedkarpuram, | Name of Shri Manoj Kumar S/o ShriRam | ———
Kalyanpur, Kanpur Nagar Gulam. Area : 33.45 Sq. Mtr. 15-11-2025

2. | Borrower : Smt. Priya Bhadauriya W/o Shri | Property : Residential Land and Building 11-11-2025
Shardend Pratap Singh, R/o : 111/479, | House No. E-995, Block No. 1550, EWS | — _ ~""*
Braham Nagar, R. K. Nagar, Kanpur Nagar | Scheme No. 40, Ratanpur Panki, Kanpur Symbolic
and also at House No. E-995, Block No. | Nagar in the name of Smt. Priya | ——————
1550, EWS Scheme No. 40, Ratanpur | Bhadauriya W/o Shri Shardend Pratap | 15-11-2025
Panki, Kanpur Nagar Singh, Area : 47.64 Sq. Mtr.

3. | Borrower : Shri Ashwani Kumar S/o Shri| Land and Building Built Residential Plot 12-11-2025
Suresh Kumar, R/o:House No. 5/53, Sitaram| No. L-1/304, LIG-1, Scheme Chandra | < <7%%
Colony, Shuklaganj Katri, Peeparkheda,| Nagari, Kanpur Nagar in the name of Shri Symbolic
Unnao and also at L-1/304, LIG-1, Scheme| Ashwani Kumar S/o Shri Suresh Kumar. | ————
Chandra Nagari, Kanpur Nagar Area:48 Sq. Mtr. 15-11-2025

Date : 17-11-2025

Authorised Officer

Place : Kanpur
zZ¥r=yow e
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Regional Office, Jaunpur South, 2nd Floor, Anuradha Complex, TB

Hospital Road, Jaunpur-222002

Apeendix-IV-A (Provision to rule 8(6

Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6)/9
Rules, 2002. Notice is hereby given to the public in general and in particular to the
below described immovable property mortgaged/ charged to the Secured

price and the earnest money deposit will be as mentioned in the table below agains!

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial

Possession of which has been taken by the Authorised Officer of Union Bank of India (Secured Creditor), will be sold on
“As is where is”, “As is what is”, and “Whatever there is” on the date as mentioned in the table herein below, for
recovery of its dues due to the Bank/Secured Creditor from the respective borrower(s) and guarantor(s). The reserve

)/ 9(1))

(1) of the Security Interest (Enforcement)
Borrower(s) and Guarantor(s) that the
Creditor, the Symbolic Possession/

t the respective properties.

Branch Name, Address

& Contact No- . .
Email - crd.rojaunpursouth@:

KERAKAT BRANCH, NEAR TEHSIL OFFICE, BLOCK + TEHSIL - KERAKAT,
DISTT. - JAUNPUR, UTTAR PRADESH.

BF:- 7903018571, 9044847477
unionbankofindia.bank

Name of the
Borrower & Guarantor’s

Description of
Immovable Properties

Reserve Price /EMD/

Land and building situated at Arazi no.
1817m Area 0.429 Hect. together with all
buildings & structure thereon situated at
Vill- Naupur, Pragana & Tehsil Kerakat,
Distt-Jaunpur in the name of Sri Ashok
Kumar Singh S/o Sri Jagdish Singh & Sri
Mukesh Kumar Singh S/o Sri Jagdish
Singh, which is bounded as:- East- Land
of Shiv Lakhan & Ram Lakhan, West-
Thanagaddi to Varanasi Road, North-
Land of Mangala Singh, South- Land of|
sudhuctc. |

Borrower:- (1) M/s Hansa Trading
Company Prop. Ashok Kumar Singh
S/o Sri Jagdish Singh At Vill: Badawa,
Po- Chandepur, Tehsil-Kerakat,
District-Jaunpur-222142 (2) Sri Ashok
Kumar Singh S/o Sri Jagdish Singh At
Vill.: Badawa, PO: Chandepur, Tehsil-
Kerakat, District-Jaunpur-222142
Guarantor:- Sri. Mukesh Kumar Singh
S/o Sri Jagdish Singh At Vill: Badawa,
PO: Chandepur, Tehsil-Kerakat,
District - Jaunpur-222142

Description of
Immovable Properties

Name of the
Borrower & Guarantor’s

GOVERNMENT OF TELANGANA
HYDERABAD METROPOLITAN

WATER SUPPLY & SEWERAGE BOARD
Olo Chief General Manager (Engg), PCC-lI, Khairatabad, Hyderabad-500004, TG.

e- PROCUREMENT TENDER NOTICE

e-Tender Notice Approximate Estimate

No. and Date Name of Work 'g)ontract Value
EP-05/CGM (E)/ | Construction of 2ML capacity RCC ELSR with a staging
PCC-II/TML-GLSR-|of 10 Mts in Asmanghad Old Reservoir premises at| Rs.11.53
Asmanghad/ Malakpetand Construction of 7 ML capacity circular RCC Crores
2025-26, dated: | GLSR including Inlet and Outlet piping and all fixtures/
23.12.2025 appurtances atAsmanghad in Malakpet Constituency.

(1) The bid documents download starts online on or after 29.12.2025, (2) Name and address
of Chief General Manager (Engg), concerned: Chief General Manager(Engg), Project
Construction Circle-Il, HMWSSB, Khairatabad, Hyderabad-500004, (3) The contractors/
firms are requested to upload the information in the 'ZIP' format preferably. (4) Further details
canbe seen @ https:/itender.telangana.gov.in

Sd/- Chief General Manager (Engg), PCC-Il, Khairatabad, Hyderabad-500004, TG.

godto MsiaeH HRURT fero

(3TR TR NSRBI 39HH)

DAY HEME=ID, 3H-4, 3IRT
700 T-121, Yarex-13, A faBRT BIAT RiwaxT, 3FRT-282007
Mail ID: gm.uppclagra@gmail.com

A 573/4Y. . UeT. /HON0 S-4/3WRI/S0 0eR  foeiap = 22.12.2025
R 173 M (s 57 o L o s A s
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JreeTele §-ffdar o= w0 28/GM-4/UPPCL/2025-26

feios 22.12.2025 3mwfaa ot et €1 3o fafaerd

www.http://etender.up.nic.in & JgTEe W fIHAiH

~ TAMILNADU CEMENTS CORPORATION LIMITE

(A GOVERNMENT OF TAMILNADU UNDERTAKING)

5" Floor, Aavm lllam, No.3A, Pasumpon Muthuramalingam Salai, Nandanam, Chennai- 35.

e-Tender Notice

e-Tender Ref.N0:29/2025-26, Appointment of Contractors for
Outsourcing of Mining Operations at PIT 5 & 5A at Kallankurichi Mines,
atAriyalur Cement Works, Ariyalur District. T.N.
Est. value :Rs.8.13 Crore (including GST) EMD: Rs.8.00 Lakh
Submission of tender: Up to 12.00 Noon on 23.01.2026.
Important Note:

A pre-bid meeting will be held on 09.01.2026 at 3.30 pm at TANCEM,
Registered Office, 5" Floor, Aavin lllam, No.3A, Pasumpon
Muthuramalingam Salai, Nandanam, Chennai—600 035. The Tender

document can be downloaded from https://tntenders.gov.in
Corrigendum /Addendum to this publication, if any would appear only
on the above said website.
DIPR/6793/TENDER/2025

(Marketing)/DRO

5o sflsrermeer (3rs10)
Ph. 01498-252060, E-Ma eoanupgarh@yahoo.c

AT~ TA13T. / 70T () /2025—26 / 4860 fomtiap -
§-foafaer Fy@en (NIB No.- DLB2526A9314)
TRUfaeT  quTe gRT fErgEr Sugad  ooff  gofiEd
Adedt /HH / HFAT | R 93 7 Civil Works (Indoor Stadium/Hall) @ 01 BRI
AR 490.93 g FH TG WA UhAr ¥ offFaa e feie
08.01.2026 1A 6.00 o1 T ST @1 S & | FfdeT 9 Hafera favyer et @
31 @l®d  SUIYd  d¥ATISE  http://sppp.rajasthan.gov.in  Td
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18.12.2025

NATIONAL COMPETITIVE BIDDING
GREATER HYDERABAD MUNICIPAL CORPORATION

- O/o The Superintending Engineer (Projects-WZ), GHMC, Hyderabad
Tender Notice No. 18/SE (P-WZ)/GHMC/2025-26/ Dt:22.12.2025

MAHADEV TEMPLE IN DISTRICT- MAINPURI (U.P)

3. [ TOURISM DEVELOPMENT WORK OF SIDDESHWAR MAHADEV
TEMPLE AT VILLAGE-TINDAULI IN DISTRICT - MAINPURI (U.P.)

26.12.2025 ¥ faAIG 06.01.2026 F R 02:00 o b || lem Name of Work st Cost
o .
5|\5"|('1|5/\5'|L|("1|Sﬁ3” bl é’ - 1. |Construction of 4 lane ROB at Bridge No. 202 @ km 161/13-15 near| Rs. 308
Lingampally Railway Station with 2 lane up Ramp from Gulmohar Junction,| ~Crores
1.| TOURISM DEVELOPMENT WORK OF TEMPLE AT VILLAGE DIBAIYA GHMC under Engineering Procurement and Construction (EPC)/Turnkey
IN DISTRICT- MAINPURI (U.P.) Basis
2.| TOURISM DEVELOPMENT WORK OF SHRI SATTESHWAR S-No Events Date and Time
1. |Start date 27-12-2025 from 04.00 PM

05-01-2026 at 03.00 PM

Location: O/o Chief Engineer (Projects),
GHMC 6th Floor, GHMC Head Office Tank
Bund, Hyderabad

2. |Pre-Bid Meeting

$-ffer @ wwfRa s/ foaor, fom v od eRUReE &

Jaese www.upprojects.org R i 26.12.2025 & <& T

Fa 2 TR (W-4)
IR

s Bid Increase Amount
Present Rs. 80.00 Lakhs
outstanding: | (Reserve Price)
Rs.
16,16,368.76| Es. 8.00 Lakhs
as on (Earnest Money
31.03.2021 deposited)
with further
interest, Rs. 80,000/-
cost & (Bid Increase
expenses Amount)

ymbolic Possession

(1) M/s Kuber Bharat Gas
Gramin Vitrak situated at
Khujhi, Tehsil- Kerakat, District-
Jaunpur-222149. (2) Mr. Sunil
Dutt Raghuvanshi S/o Birbal
Singh (Proprietor of A/C M/S
Kuber Bharat Gas Gramin
Vitrak) R/o-Khujji Karra College
Dobhi, District Jaunpur- 222149.
(3) Birbal Singh S/o Late
Ramkuber Singh (Guarantor of
Al/c M/s Kuber Bharat Gas
Gramin Vitrak) R/o Khujji Karra

Land and building situated at Arazi no
165 measuring 0.429 hec. At Vill Khujji
Pergana & Tehsil Kerakat, Distt Jaunpur
measuring area 46160.40 sq. feet owned
by Mr. Sunil Dutt Raghuvanshi S/o Birbal
Singh. Which is bounded as (As per
sale deed no 1902):- East- Land of
Kamla Devi, West- Land of Ram Vilas.,
North- Land of Ram Vilas, South- Land
of Kamla Devi. As per Site:- East- Land
of Shyam Kumari, West- Land of Kamla
Devi., North- 15' wide road T/A land of
Ram Vilas, South-Land of Kamla Devi

Reserve Price /EMD)
gEotaliDues Bid Increase Afouni
Present Rs. 35.48 Lakhs
outstanding: | (Reserve Price)
Rs. R
36,57,346.00| Rs. 3.55 Lakhs e S
as on (Earnest Money i e T e
31.01.2025 ited)
with further Rs. 35,500/-
interest, (Bid Increase
cost & Amount)
expenses

College Dobhi, District Jaunpur-
222149.

Symbolic Possession

Date & Time of E-Auction: 09.01.2026 & 12:00 Noon to 05:00 PM

Date: 24.12.2025

Indian Institute of Information Technology,
Design and Manufacturing, Kancheepuram

Place: Jaunpur

(An Institute of National Importance under Ministry of Education, Govt. of India)
Melakottaiyur, Vandalur-Kelambakkam Road,
Chennai — 600 127, Tamil Nadu

TENDER NOTICE

IIITDM Kancheepuram invites Online Bids (e-tender
through CPPP) in a two-bid systems for the
following work:

Name of Work: Percentage Rate Contract for Providing
Manpower for Operation and Maintenance of Civil,
Electrical, Water Supply and Treatment Services etc., as
required at llITDM Kancheepuram

Tender No. & Date: IIITDM/2025-26/ENGG/011;
Dated: 19.12.2025

Last Date & Time for Submission: 12.01.2026 at
15:00 Hrs.

Tender documents and further details are available
on the CPP Portal and the Institute website
www.iiitdm.ac.in. Registrar

Bengaluru North City Corporation

' Office of the Executive Engineer
= Yelahanka Division, Bangalore — 560064.

No.BNCC/EE/YNK.D/KPPP/ 04 /2025-26 Date: 23.12.2025

Invitation for Short Term Tender Notification (IFT)

Two Cover System (Through GOK KPP Portal only)
website: https://kppp.karnataka.gov.in

The Executive Engineer, Yelahanka Division, Bangalore
North City Corporation, Zone - 2, invites tenders from
eligible Contractors firm registered in Bengaluru North
City Corporation or equivalent registration with Labour
Department or any State Government Organizations for
the work detailed in the table below.

Sl. Minimum Reserve] EMD
No. Name of the work Annual License |amount in
1,|Collection of Parking Fees| Fee(in<) (in%)

for 1st A, 13th A Main Roads

and 3rd A, 3rd B, 16th B,

15th A Cross Roads and

Sandeep Unnikrishna Road 1,60,00,000/- 320,000/

in Yelahanka New Town Ward

No.05.

Calendar of Events: (1) Tender documents may be
downloaded from the KPP portal of the Government of
Karnataka from 26-12-2025. (2) Pre Bid Meeting will be held
on 09-01-2026 at 3:00 p.m. in the office of the
Chief Engineer-Zone 2, Bengaluru North City Corporation,
3rd Floor Mini Vidhana Soudha, NES Circle Yelahanka New
Town Bangalore-64. (3) Tenders must be submitted online
through KPP Portal on 27.01.2026 before 4:00 p.m.
(4) Technical Bids will be opened on 27-01-2026 at 4.30 p.m.

Sd/- Executive Engineer, Yelahanka Division, BNCC.

For detailed terms and condition of the sale, please refer to the link provided in_https://baanknet.com, and
www.unionbankofindia.co.in, For Registration and Login and Bidding Rules visit https://baanknet.com

Authorized Officer

OFFICE OF ADDITIONAL CHIEF ENGINEER (MECHANICAL)
INDIRA GANDHI NAHAR PROJECT BIKANER

Email:; 0151-2226406

com

No: 751 Date: 18.12.2025

Notice Inviting Bid

Bid is invided for "Operation & Maintenance of Pumping station | to VI of GJLC on contract basis for
3 Year, Supply of spare Parts for pumps, panels, rewinding/Servicing of 6.6 KV various rating Motors
& repairing of power/Aux. transformers at PS | To VI of GJLC" (approx. value Rs. 6.19 Cr.) from
eligible and interested bidders upto 11:00 AM dated 08.01.2026. Other particulars of the bids may be
visited on the procurement portal (http://eproc.rajasthan.gov.in, http://sppp.raj.nic.in) of the state
and departmental website.

NIB No: IGB2526A0112

UBIN No: IGB2526SLOB00503
Sd/-

Additional Chief Engineer (M)

FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of india
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

RELEVANT PARTICU

1. |Name of corporate debtor Housing Private Limited
2. |Date of incorporation of corporate debtor | 11,/08/1999
3. |Authority under which corporate debtor | ROC Gwalior

is incorporated / regjstered

4. | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

5. | Address of the registered office and
principal office (if any) of corporate

U02423MP1999PTC013689

Vangaonhar Orchhateh, Niwadi, Tikamgarh,
Madhya Pradesh, India - 472247

debtor
6. |Insolvency commencement date in CIRP order pronounced on 16.12.2025
respect of corporate debtor on 20.12.2025)
7. | Estimated date of closure of insolvency | 14.06.2026 (180 days from the date of

resolution process

8. | Name and regjstration number of the
insolvency professional acting as interim
resolution professional

pronouncement of order)

Name -IP. Megha Agrawal

(Partner in Truenex Absolute Resolutions LLP)
Registration Number -
IBBI/IPA-001,/IP-P01456/201819/12272
Address- 001, Shivranjini Apartments in Circle of
Congress Nagar Garden, Congress Nagar,
Nagpur 440012 (M.S.)

Email: ip.meghaagrawal@gmail.com

Truenex Absolute Insolvency Resolutions LLP
Plot no.72, Anjaneya Niwas, Opp. Dew Trinity
Hospital, Hindustan Colony, Near Sai Mandir,
Wardha Road, Nagpur 440015.

9. |Address and e-mail of the interim
resolution professional, as regjstered
with the Board

Address and e-mail to be used for
correspondence with the interim
resolution professional

10.

E-Mail: rhpl.cirp@gmail.com

| 11. | Last date for submission of claims 30.12.2025
12. |Classes of creditors, if any, under clause | Not Applicable

(b) of sub-section (6A) of section 21,

ascertained by the interim resolution

professional
13.| Names of Insolvency Professionals Not Applicable

identified to act as Authorised

Representative of creditors in a class

(Three names for each class)
14. | (@) Relevant Forms and a) Weblink: https://ibbi.gov.in/en/home/downloads

(b) Details of authorized representatives
are available at:

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Ramnath Housing Private
Limited on 16.12.2025 (order received/communicated on 20.12.2025).

The creditors of Ramnath Housing Private Limited, are hereby called upon to submit their
claims with proof on or before 30.12.2025 to the interim resolution professional at the
address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed
against entry No.13 to act as authorised representative of the class in Form CA. - Not
applicable

Submission of false or misleading proofs of claim shall attract penalties.

Date: 24.12.2025
Place: Nagpur

b) Not Applicable

sD/-

IP Megha Agrawal

Interim Resolution Professional
IBBI/IPA-001/1P-P01456/2018-19,/12272
AFA valid up to - 31.12.2025

DIPR/C/18912/2025 Indira Gandhi Nahar Project Bikaner

PUNJAB ST
OFFICE OF SUPERI?
AL 220 KV &

Punjab State Power Corporation
(Regd. Office PSEB Head Office The Mall Patiala)
Corporate identification Number (CIN): U40109PB2010SGCO33813 website: www,pspchin

(Contact No 96461-15204)

TE POWER CORPORATION LIMITED
¥ MOHALL
Tel No. 0172-2237990-91

Station, Ind. Area, -7, Mohali,

Tender Enguiry No. 19/DyCEDS Circle, Mohali2025-26

Dy, CE/DS, Circle PSPCL MOHALI Invites e-tender for “Outsourcing of Labour Pan for Laying of
of 1.585 kms of 4C 3C PVC/XLPE HT/L'T und und Power cobles{300mm2, 1 50m:

YSmm2/50mm2/25mm2) with HDPE Pipes through tre boring using Manual Moling 4
Horizontal Directional Drilling method in Aerocity and 1T City area Under DS Circle Mohali.” For

Detailed DNIT & Tender Specifications Please refer to htipdieproc.punjab.govi. in From

24.12.2025 from 10.00 am onwards.

MNote: Corrigendum and amendments, if any will be published online at
http:/feproc.punjab.govi.in

No. 6279%FB C-914/25

I Frated H $-Ffaer Yo Ho-3047/s<g-13/66 faiw
23.12.2025 & WIEH W 39 qOdA A @vs d@Te-11/12 &
I SHIE—ETS[eRaTs ¥ R Y & srfa v o
arel Pl T TRYE A FATd St § volgd SgHdl BHi/SHeR! A
T—ors vy o $-TifeT s o T &, R fager farawon o
T T wfa fmion wve d@Ee—-11/12, S ® BRI | qen
gReg &1 IGWIST http://upavp.in/I G D5 (NIC) B JawTgT
http://etender.up.nic.in. TR I 1 AH< & 3nferor 3iPasar

“FHrei waeay A oS
GﬂNTAINER CORPORATION OF INDIA LTD.

RS FRDPI B Fa¥et S9) (A Navratna Undertaking of Govt. of India)
2nd Floor, NSIC Business Park, New MDBP Building, Okhla Industrial Area New Delhi-110020

Tender Notice (e-Tendering mode only)
Online tenders in Two Bid system are invited for Services Pertaining to Substations and
Electrical Installations at ICD/Dadri, Uttar Pradesh for 36 Months only through e-tendering mode.
The bid document can only be downloaded after paying Rs.1000/- through online from the website
(www.tenderwizard.com/CCIL).

Tender No. CON/ICD/DER/T/AMC/ELECTRICAL/2025-26

Esti d Cost % 1,28,25,037/- (inclusive of GST)

Period of the contract 36 Months (24 Months+12 Months) (As per Clause-6 of Section —Il)
Earnest Money Deposit* | ¥ 2,56,501/- (through e-payment) as per clause 2.1 (a) of Section-I
CostofD 9 1,000/ inclusive of all taxes and duties through e-payment

Tender processing fee* % 3,540/- (inclusive of 18% GST) through e-payment which is Non-refundable
Date of Sale (On Llne) From 24.12.2025 at 15:00 Hrs. to 13.01.2026 up to 16:00 Hrs.

Date & Time of 14.01.2026 up to 15:00 Hrs. (E-Tendering Mode Only)

Date & Time of Opening 15.01.2026 at 15:30 Hrs.

*Through e-Payment. CONCOR reserves the right to reject any or all the tenders without assigning any
reasons thereof. For complete details logon to www.tenderwizard.com/CCIL.

3. |Last Date & Time for Receipts of Bids
4. |Opening of Technical bid

5. |Opening of Price bid

Note:

19-01-2026 upto 03.00 PM

19-01-2026 after 04.00 PM

21-01-2026 after 04.00 PM

The Bidders are advised to visit www.tender.telangana.gov.in to download Bid

Document and EPC project Tender Drawings. Any Queries can be addressed to

sesrdppwz @gmail.com

Address of the officer concerned Sri.G. Sree Lakshmi, SE(P-WZ)

Superintending Engineer (Projects-WZ), Greater Hyderabad Municipal Corporation, Tank Bund

Road, Hyderabad. Further details can be seen at 'e' Procurement https://tender.telangana.gov.in.

Sd/-

Superintending Engineer

(Projects-WZ) GHMC

R.O. No. : 12556-PP/CL/ADVT/1/2025-26 Date: 23-12-2025

BENGALURU METROPOLITAN TRANSPORT CORPORATION
CENTRAL OFFICE: STORES & PURCHASE DEPARTMENT
K.H. ROAD, SHANTHINAGAR, BENGALURU-560 027

NO: BMTC/CO/COSP/TENDER/12/2025-26 Date: 23.12.2025

NOTICE INVITING TENDER

B.M.T.C invites tender for procurement of the following Goods & Services
through KPP Portal:

Last Date
Sl. s for Bid
No. Tender No. Description Submission
in KPP Portal
Regular Tender
1 BMTC/2025- | Identifying company for Implementation 13.01.2026
26/SE1012/ | of Financial Management Cloud ERP at 17:00 Hrs.
CALL-2 Software at BMTC.

2 | BMTC/2025- | Procurement of Rubber Glazing of 13.01.2026
26/IND0242 | Different Sizes. at 17:00 Hrs.

3 | BMTC/2025- | Procurement of Different types of 13.01.2026
26/IND0243 | Chemicals. at 17:00 Hrs.

4 BMTC/2025- | Procurement of Spring Clamps. 13.01.2026
26/IND0244 at 17:00 Hrs.

5 | BMTC/2025- | Procurement of Non Amino based 13.01.2026
26/IND0245 | Coolant. at 17:00 Hrs.

6 | BMTC/2025- | Procurement of Battery Terminal, 13.01.2026
26/IND0246 | Insulation Tape Etc... at 17:00 Hrs.

7 | BMTC/2025- | Procurement of PCTR and Allied 27.01.2026
26/IND0247 | Items. at 17:00 Hrs.

8 BMTC/2025- | Procurement of 2K PU Paints. 13.01.2026
26/IND0248 at 17:00 Hrs.

Corrigendum: The last date & time for submission of tender in
kpp-portal is extended as under.

9 | BMTC/2025- | Procurement of Aluminium Extrusions. | 13.01.2026
26/IND0189 at 17:00 Hrs.

The above mentioned tender details can be obtained from https://
kppp.karnataka.gov.in. Further, any addendum/corrigendum in respect
of change in calendar of events, specification, other tender terms and
conditions etc. will be uploaded/published through kpp portal only.
Note: Interested Bidders need to register in the kpp portal. For further
information visit BMTC Central Office or Log on to https://kppp.karnataka.gov.in
Sd/- CONTROLLER OF STORES & PURCHASES
(Tender Inviting Authority)

Tisna SiDielel ain

.. FT Tl |

punjab national bank

...the name you can BANK upon!

Circle Office : S 20/56-D, The Mall, Cantt Varanasi-221002 , Email : ¢s8331@pnb.co.in
PUBLIC NOTICE FOR E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES MORTGAGED TO BANK,

UNDER SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002

Rule 8(6) of the Security Interest (Enforcerment) Rules, 2002.

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest act, 2002 read with

Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor(s) that the below described immovable properties mortgaged/charged to the
Secured Creditor, the constructive/physical/ symbolic possession of which has been taken by the Authorised Officer of the Bank/ Secured Creditor, will be sold on "As is where
is", "As is what is" and "Whatever There is" on the date as mentioned in the table herein below, for recovery of its dues due to the Bank/Secured Creditor from the respective
Borrower (s) and Guarantor (s). The reserve price and the earnest money deposit will be as mentioned in the table below against the respective properties.

DESCRIPTION OF THE IMMOVABLE PROPERTIES/SECURED ASSETS

Details of the (A) 0/s Amount as on| (A) RQSBLI‘VE Price
in Lacs
Name of A/c Branch encumbrances known to | (B) Date of 13(2) (B) EMD
'3;_ the secured creditors (C) Date of 13(4) |(C)Bid increase Amount
. Neme &O:\ddress Description of Inmovable Properties (B) Nature of Possession |(B) Date of 32l Lettr
(Physical/Symbolic) | (E) Date & Time of
Borrowers/ Guarantors E-Auction

1.| M/s Sarsawati Udhyog Chandauli (148510)

Nil (A) Rs. 17,89,033.56 (A) Rs. 120.00 Lac

Proprietor : Mr. Harbansh Gupta
S/0 Mr. Dev Narayan

Address : Nai Bazar, Sakaldiha,
District Chandauli 232109
Guarantors : (1) Mr. Rajesh
Kumar Gupta S/o Mr. Harbansh
Gupta, (2) Mr. Amit Gupta S/o Mr.
Harbansh Gupta, (3) Mr. Brijesh

S/0 Mr. Dev Narayan)

of Rambriksha, South : House of Purchaser.

EM of property situated at Arazi No. 427, Area 6 %2 Decimal & Arazi No. 429
Area 19 Decimal, Total Area 25 2 Decimal or 10996.00 sq.ft. or 1021.62
sq.mtr. Mauza Mahesua, Pargana Barhwal, Tehsil Sakaldiha, District Chandauli,
as per deed 276 dated 08.02.2002 registered at book no. 1, volume 636, pages
101 to 124 at sub registrar office Sakaldiha, Chandauli. (Owner : Mr. Harbansh

Boundary (as per deed) - East : Nali of Tubewell, West : Chakroad, North : Land

as on 30.11.2025 with
further interest & other
charges w.e.f.

(B) Rs. 12.00 Lac
(C) Rs. 0.10 Lac

Gupta S/0 Mr. Harbansh Gupta, (4) Mr. Shrish Chand Gupta S/o Mr. Harbansh Gupta
Address of all : Nai Bazar, Village Mahesua, Tehsil Sakaldiha, District Chandauli 232109

01.12.2025, less (D) 11.12.2025
recovery, if any (E) 25.01.2026
(B) 28.04.2025 Time
(C)10.09.2025 ULy
(D) Symbolic to 04:00 PM

2.| Mr. Rajesh Kumar Yadav Nadesar (203210)

Nil (A Rs. 10,31,61662 | (A) Rs. 18.60 Lac

Borrower : Mr. Rajesh Kumar
Yadav S/o0 Mr. Panna Lal Yadav,
Address : 317/1, Daitrabir
Colony, Baluwa Road, Ashapur
District Varanasi 221007

documentno. 2169.

North : Kachcharasta 8 feet wide, South : Land of Mrs. Urmila Devi.

South : Land of Mrs. Urmila Devi.

EM of land & building situated at Arazi No. 304, Area 935 sq. ft. i.c. 86.89
sq.mir. situated at Mauza Tilmapur, Pargana Shivpur, Tehsil Sadar, District
Varanasi, as per sale deed dated 09.04.2010 executed by Mr. Virendra Mishra
s/o Late Loknath Mishra in favour of Mr. Rajesh Kumar Yadav S/o0 Mr. Panna
Lal Yadav registered in the book no. 1, volume no. 4154 Pages 61 to 92 being

Boundaries (as per Sale Deed No 2169 Dated 09.04.2025) - East : Land of Anand Kumar, West : Part of Arazi,

(as per site verification) - East : Land of Anand Kumar, West : Part of Arazi, North : Kachcha rasta 8 feet wide,

as on 30.11.2025 with
h (B) Rs. 1.87 Lac
further interest & other (C) Rs. 0.10 Lac

charges w.e.f.
01.12.2025, less (D) 11.12.2025
(E) 25.01.2026

recovery, if any

(B) 14.07.2025 Time
(C)21.10.2025 11:00 AM
(D) Symbolic to 04:00 PM

3. | Mr. Manoj Kumar Singh Chandauli (148510)

(™) Rs. 7,93,751.00
as on 30.11.2025 with

Nil (A) Rs. 42.50 Lac

Borrower : Mr. Manoj Kumar
Singh S/0 Mr. Nagendra
Pratap Singh, Guarantor : Mrs.
Nilam Singh W/o Mr. Manoj
Kumar Singh Address of both :
Village Jasuri, Chandauli, Uttar
Pradesh 232104

EM of Residential land and building at Arazi No. 309, Mauza Jasuri,
Pargana Majhwar, Tehsil & District Chandauli, Area 560 sq.mtr. as per
deed 1796 dated 05.05.2022 registered at book no. 1, volume 10272,
pages 107 to 126 at sub registrar office Sadar, Chandauli.

(Owner : Mr. Manoj Kumar Singh S/o0 Mr. Nagendra Pratap Singh)
Boundary (as per deed) East : House of Suresh Singh, West : 10 ft. pakka
rasta, North : Land of Jitendra Singh, South : 10 ft. Pakka Rasta.

(B) Rs. 4.25 Lac
(C)Rs. 0.10 Lac
(D) 11.12.2025
(E) 25,01.2026

further interest & other
charges w.e.f.
01.12.2025, less
recovery, if any

(B) 21.04.2025 Time
(C)23.07.2025 11:00 AM
(D) Symbolic to 04:00 PM

Terms And Conditions of E-auction Sa

Authorised Officer (Mobile No. 8887721583)

e : The sale shall be Subject to the Terms & Conditions prescribed in the Security Interest (Enforcement) Rules 2002 and to the following
further conditions : 1. The properties are being sold on "AS IS WHERE IS BASIS" and "AS IS WHAT IS BASIS" and "WHATEVER THERE IS BASIS" 2. The Particulars of Secured
Assets specified in the schedule herein above have been stated to the best of the information of the Authorised Officer, but the Authorised Officer shall not be answerable for any,
error, misstatement or omission in this proclaimation. 3. The Sale will be done by the undersigned through e-auction platform provided at the website
https://ebkray.in/Baanknet.com on above mentioned date & time and bidders are advised go through the portal https://ebkray.in/Baanknet.com for taking part in the auction.
4. For detailed term and conditions of the sale. please refer https://ebkray.in/Baanknet.com & www.pnbindia.in or contact Sri Hridyesh Kumar Singh - Chief Manager, the

STATUTORY SALE NOTICE UNDER RULE 8(6) OF THE SARFAESI ACT, 2002

Date : 23.12.2025

Group General Manager/Technical (Area-1)

Place : Varanasi

Authorised Officer, Punjab National Bank

Lucknow
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Backward Class Youth Relief Committee’s

BHAUSAHEB MULAK
PHYSIOTHERAPY COLLEGE, NAGPUR

Great Nag Road, Nandanvan, Nagpur - 440024
Mob : 9325223486,9096390566, Email : principalompc@gmail.com

ADMISSION NOTICE
1% Year B.P.Th 2025-2026

Institutional Level Roundas per the following Schedule :
(Institute Quota)
Schedule of Admission Process

OFFICE OF ADDITIONAL CHIEF ENGINEER (MECHANICAL)

INDIRA GANDHI NAHAR PROJECT BIKANER
Email: 0151-2226406

com

No: 751 Date: 18.12.2025

Notice Inviting Bid

Bid is invided for "Operation & Maintenance of Pumping station I to VI of GJLC on contract basis for
3 Year, Supply of spare Parts for pumps, panels, rewinding/Servicing of 6.6 KV various rating Motors
& repairing of power/Aux. transformers at PS | To VI of GJLC" (approx. value Rs. 6.19 Cr.) from
eligible and interested bidders upto 11:00 AM dated 08.01.2026. Other particulars of the bids may be
visited on the procurement portal (http://eproc.rajasthan.gov.in, http://sppp.raj.nic.in) of the state
and departmental website.

NIB No: IGB2526A0112

UBIN No: IGB2526SLOB00503 sdl

Additional Chief Engineer (M)

DIPR/C/18912/2025 Indira Gandhi Nahar Project Bikaner

Acceptance of 25/12/2025 to 27/12/2025
Application till 5.30 pm

Display of Merit List | 27/12/2025 upto 6.30 pm
Reporting From 28/12/2025 to 29/12/2025 upto 5.30 pm

(In case of vacancy arising due to cancellation or any reason additional round
will be conducted before cutoff date as per Govt. of Maharashtra, State
Common Entrance Test Cell.)

Note : Admission will be done strictly on the basis of merit and as per Govt. of

Western Railway - Vadodara

GATI SHAKTI VISHWAVIDYALAYA

(A Central University under the Ministry of Railw

Government of India)

Lalbaug, Vadodara, Gujarat - 390004

Maharashtra, State CET Cell & ARA
Qes as per the decision of Fees Regulatory Authority. PRINCIPAL)

Backward Class Youth Relief Committee’s

BHAUSAHEB MULAK
PHYSIOTHERAPY COLLEGE, NAGPUR

Great Nag Road, Nandanvan, Nagpur — 440024
Mob : 9325223486,9096390566, Email : principalompc@gmail.com

ADMISSION NOTICE
1% Year B.P.Th 2025-2026

Institutional Level Roundas per the following Schedule :
(State Quota)
Schedule of Admission Process

Acceptance of 25/12/2025 to 27/12/2025
Application till 5.30 pm

Display of Merit List | 27/12/2025 upto 6.30 pm
Reporting From 28/12/2025 to 29/12/2025 upto 5.30 pm

(In case of vacancy arising due to cancellation or any reason additional round
will be conducted before cutoff date as per Govt. of Maharashtra, State
Common Entrance Test Cell.)

Note : Admission will be done strictly on the basis of merit and as per Govt. of

GSV/REG/ADNI/RECTT/LI/2025
WALK-IN INTERVIEW AT GSV

Gati Shakti Vishwavidyalaya (GSV) is a Central University established by an Act of
Parliament to be a pioneer in the domain of Transportation and Logistics education
in India, with a unique mandate to create a resource pool of best-in-class
professionals for the entire transportation sector across technology, management
and policy comprising multidisciplinary teaching, executive training and research.

24/12/2025

GSV invites applications from eligible Indian nationals for a walk-in interview for
engagement to the position of Lab Instructor (On Contract), for various laboratory
courses at GSV. For eligibility criteria, work profile, compensation, number of
vacancies, date of interview and application procedure, please visit the GSV
website https://gsv.ac.in/careers/.

PUNJAB ST

TE POWER CORPORATION TE
NDING ENGINEER, OPERATION C1 MOHALIL
s Ind. Area, Phase-7, Mohali, Tel No, 0172-2237990-91

Punjab State Power Corporation

1. Office PSEB Head Ofice The Mall Patiala)

Corporate ideniification Number (CIN): U4D109PB2010SGCO33IR1I website: www.pspehin
(Contact No 96461-15204)

OFFICE OF SL
AL 210 KY Sub-

Tender Enguiry No. 0% DyCEDS Circle, Mohali2025-26

Dy, CEDS, Circle PSPCL MOHALT Invites e-tender for "Owtsourcing of Labour Pan for Laying of
of LSES kms « C PVO/XLPE HT/LT under id Power cables( 300mm2

S5mm/ Shmm/ 25 with HDPE Pipes through trenchl soring using Manual Mol

Horizontal Directional Drilling method in Aeroc wl IT City nder DS Circle Mo
Detailed DNIT & Tender Specifications Please rvefer to http:/eproc.punjab.govt. in From
24.12.2025 from 10,00 am anwards,

Mote: € gendum and smendments, il any will be published online at

hitp: feproc.punjab.goviin

No, 6279/PB C-914/25

OFFICE OF THE ADDITIONAL CHIEF

ENGINEER PHED REGION I JODHPUR
Tele-0291-2651750 E-Mail: rj_acejo@nic.in
No. ACE/PHED/Region-Ist/Jod/TA/2025-26/9233-43 Date:- 04/12/2025

Notice Inviting Bid (NIT NO. 17-18/2025-26)
Bid for following works are invited from interested bidders up to 6.00 pm of 30-12-2025.

S. NIT Work Description Estimated | Unique
No. No. Cost (Rs. | Bid No.
In Lacs) (UBN)
1 17/ WORK OF REORGANIZATION OF URBAN WATER SUPPLY | 1582.03 | PHE 2526
2025-26 | SCHEME SOJAT ROAD, NAGAR PALIKA SOJAT ROAD, DIS- WLOB
TRICT PALI UNDER BUDGET ANNOUNCEMENT INCLUD- 09400
ING 5 YEARS O&M AFTER 1 YEAR DLP
2 18/ AUGMENTATION OF URBAN WATER SUPPLY SCHEME | 2116.15 PHE2526
2025-26 | SUMERPUR, NAGAR PALIKA SUMERPUR, DISTRICT PALI WLOB
UNDER BUDGET ANNOUNCEMENT INCLUDING 5 YEARS 09401
O&M AFTER 1 YEAR DLP

Maharashtra, State CET Cell & ARA.
Qes as per the decision of Fees Regulatory Authority. PRINCIPAL)

KARNATAKA HANDLOOM DEVELOPMENT
CORPORATION LIMITED

(A Govt. of Karnataka Undertaking)
Head Office, Priyadarshini Nekar Bhavana,

I* Floor, Opp. K. H. Patil College, Vidyanagar, Hubli-580031
Mobile: 9113544219 @Mail: mpkhdchbl@gmail.com,
No.KHDC/MD/M(P)/2025-26/05/IND0026 Date:- 23.12.2025
SHORT Term E-TENDER NOTIFICATION

Karnataka Handloom

The Managing Director,
Development Corporation Limited invites e-tender under
Karnataka Transparency in Public procurement 1999 Act and
Rules 2000 from reputed Suppliers for supply of Cotton
Dyed/Bleach Yarn Cones through e-procurement platform.
Interested bidders may log on to http://kppp.karnataka.gov.in

or call help desk No.91-8046010000, 91-8022631200 for further
details. Tenders may be submitted along with prescribed EMD
on or before 07.01.2026 up to 17:00 PM. The technical bid will
be opened on 08.01.2026 at 17.30 P.M.

Corporation reserves right to partially or totally accept /

reject the tender without any notification
Sd/-
DIPR/DWD/1025/2025-26/DESHPANDEPUBLICITY Managing Director

Indian Institute of Information Technology,
Design and Manufacturing, Kancheepuram

(An Institute of National Importance under Ministry of Education, Gowt. of India)

Melakottaiyur, Vandalur-Kelambakkam Road,
Chennai — 600 127, Tamil Nadu

TENDER NOTICE

IITDM Kancheepuram invites Online Bids (e-tender
through CPPP) in a two-bid systems for the
following work:

Name of Work: Percentage Rate Contract for Providing
Manpower for Operation and Maintenance of Civil,
Electrical, Water Supply and Treatment Services etc., as
required at [ITDM Kancheepuram

Tender No. & Date: [IITDM/2025-26/ENGG/011;
Dated: 19.12.2025

Last Date & Time for Submission: 12.01.2026 at
15:00 Hrs.

Tender documents and further details are available

)
=
2 <
% |||TD&M &
“In, .\r\

Other particulars of the bid may be visited on the procurement portal-http://eproc.rajasthan.gov.in,
http://sppp.raj.nic.in of the state, and PHED department website.

(SAVE WATER-SAVE LIFE) Sd/~(Dinesh Kumar Nagori)

ADDL. CHIEF ENGINEER

DIPR/C/18837/2025 PHED REGION (1) JODHPUR

HERO HOUSING FINANCE LIMITED

Contact Address: A-6, Third Floor, Sector-4, Noida - 201301.
Regd. Office: 09, Community Centre, Basant Lok, Vasant Vihar, New Delhi - 110057,
HeroHousing  Ph: 011 49267000, Toll Free No: 1800 212 8800, Email: customer.care@herohfl.com

Finance Website: www.herohousingfinance.com | CIN: U65192DL2016PLC30148

DEMAND NOTICE

Under Section 13 (2) ofthe Securitsation and Reconstruction of Financial Assets and Enforcement of
Security Iterest Act, 2002 (‘Act”) read with Rulg 3 o the Seurity Interest (Enforcement) Rules, 2002 (“Rules”).

Whereas the undersigned being the Authorised Officer of Hero Housing Finance Limited (HHFL) under
the Act and in exercise of powers conferred under Section 13 (12) read with Rule 3 of the Rules already
issued detailed Demand Notices dated below under Section 13(2) of the Act, calling upon the
Borrower(s)/Co-Borrower(s)/Guarantor(s) (all singularly or together referred to “Obligors”)/Legal
Heir(s)/Legal Representative(s) listed hereunder, to pay the amounts mentioned in the respective
Demand Notice/s, within 60 days from the date of the respective Notice/s, as per details given below.
Copies of the said Notices are served by Registered PostA.D. and are available with the undersigned,
and the said Obligor(s)/Legal Heir(s)/Legal Representative(s), may, if they so desire, collect the
respective copy from the undersigned on any working day during normal office hours.

In connection with the above, Notice is hereby given, once again, to the said Obligor(s) /Legal
Helr(s)ILegaI Representatlve(s) to pay to HHFL, within 60 days from the date of the respective
d herein below against their respective names, together with
further |nterestas detailed below from the respective dates mentioned below in column (d) till the
date of payment and / or realisation, read with the loan agreement and other documents/writings,
if any, executed by the said Obligor(s). As security for due repayment of the loan, the following

SALUTE THE SOLDIER

INDO-TIBETAN BORDER POLICE (ITBP)

Constable Constable
Vill.- Logate Vill.- Kadwan
Distt.- Kathua Distt.- Rohtas
Ajay Kumar Md. Ahmad
(J&K) Ali Ansari
(Bihar)

ITBP salutes its bravehearts Constable Ajay Kumar of 15th
Battalion and Constable Md. Ahmad Ali Ansari of 32nd
Battalion, who made the supreme sacrifice in the line of duty
on this day in Ladakh and Jammu & Kashmir in year 2015 and
2018 respectively.

BORDER SECURITY FORCE
CONSTABLE C Y JOHN
11.09.1949-24.12.1971
Director General and all Ranks of Border
Security Force remember its gallant Jawan
@ Constable C Y John on his Balidan Diwas. On

this day, he sustained fatal injuries while

fighting enemyforcesduring 1971 Indo-Pak

war in Coochbehar area, West Bengal and made
ultimate sacrifice in the line of duty.

BORDER SECURITY FORCE
HEADCONSTABLEVIJAYSINGH,PMG
@ 15.12.1947 - 24.12.1987

Director General and all Ranks of Border

Security Force remember its gallant Jawan

Head Constable Vijay Singh on his Balidan

" ( Diwas. On this day, he sustained fatal injuries

while fighting militants in Gurdaspur area,

Punjab. He put up a tough fightto militants

and made ultimate sacrifice in the line of duty. His sacrifice
and gallant action have been aptly recognized by GOI by
awarding him with PMG (Posthumously).
BORDER SECURITY FORCE

SUB CONSTABLE
INSPECTOR PRADEEP
B K SINGH KUMAR
- 02.03.1957 - 3 MANDAL
¢ . 24.12.1992 . _ 26.06.1960 -
™ 24.12.1992

Director General and all Ranks of Border Security Force
remember its gallant Subordinate officer Sub Inspector B K
Singh and Constable Pradeep Kumar Mandal on their Balidan
Diwas. On this day, they sustained fatal injuries while fighting
militants in Srinagar, J&K and made ultimate sacrifice in the
line of duty.

on the CPP Portal and the Institute website Secured Asset(s) have been mortgaged to HHFL by the said Obligor(s) respectively.
www.iiitdm.ac.in. H Loan Name of Obligor(s)/Legal | Total Outstanding Due|  Date of Date of
- Reg|5trar Account No. | Heir(s)/Legal Representative(s)| Rs. as on below Dates(Demand Notice] NPA
HHFNAGLAP | Mayuri Ashish Kathane, Rs. 23,25,845/- 17-12-2025 |05-12-2025
23000039152 |Ashish Dhanraj Khatane, as on 15.12.2025
o S T Rpe— Pushpa Dhanraj Khatane,
N RailTel (: ’IaSSifi ed S Dhanraj Sudam Khatane
i (A Govt. of India Enterprise) e e e r S Description of the Secured Assets / Inmovable Properties / Mortgaged Properties:- All That Piece
el CIN- L64202DL2000GOI1107905 And Parcel Of Plot No 89 O Admeasuring Area 1100 Sq Fts And Plot No 89 N Admeasuring Area 300 Fts

RailTel/Tender/OT/CO/ Project/2025-
26/0TN/23 dated 19.12.2025

INESS |
POULTRY

STERILIZED

HATCHERY
MEAL FOR FISH

‘Selection of OEM/Vendor for
entering into Rate Contract for the
Supply of OTN equipment’.

Tender Notice and tender document
available on  www.railtelin  and
https://railtel.enivida.com. Addendum/
corrigendum will be uploaded on above
websites.

Office of the Official Liquidator Uttar Pradesh
Attached to Hon’ble High Courts at Allahabad

9th Floor, Sangam Place, Civil Lines,
Allahabad-211001 Phone No. 0532-2560312

FEED/FARMING
TENDER NOTICE | Nutritional specification
| Moisture - 8 to 10 %
ECHS PUNE INVITES Protein - 18 to 20 %
SEALED APPLICATIONS Fat-8t09%
FROM EX-SERVICEMAN / Calcium - 18 to 20 %
WIDOWS FOR RUNNING - Contact -

FOOD COUNTER IN THE
POLYCLINIC FOR THE
PATIENTS. APPLICATIONS
AVAILABLE IN ECHS.
APPLICATION TO BE
SUBMITTED TO ECHS
POLYCLINIC PUNE BY 15

18888829707

0071008861-3-1

OTHER

CLASSIFIEDS

(together Admeasuring Area 1400 Sq Fts) (i.e 130.06 Sq Mts) In The Khasra No 4/5, Ph No 39, Mouza
Chikali (khurd) Which Is Within The Limit Of Nagpur Municipal Corporation And Nagpur
Improvement Trust Tahasil And District Nagpur And Boundaries Of The Plot: East: Plot No 89
Mand House Of Shri Ramrao Shembekar, West: House Of Shri Shashikant Patil, North: House Of Shree
Gulabrao Shambharkar, South: 30ft Wide Road.

*with further interest, additional Interest at the rate as more particularly stated in respective Demand
Notice dated mentioned above, incidental expenses, costs, charges etc incurred ill the date of payment
and/or realization. If the said Obligor(s) shall fail to make payment to HHFL as aforesaid, then HHFL shall
proceed against the above Secured Asset(s)/Immovable Property(ies) under Section 13(4) of the said Act
and the applicable Rules entirely at the risk of the said Obligor(s)/Legal Heir(s)/Legal Representative (s) as
tothe costs and consequences.

The said Obligor(s)/Legal Heir(s)/Legal Representative(s) are prohibited under the said Act to transfer the
aforesaid Secured Asset(s)/Immovable Property, whether by way of sale, lease or otherwise without the
prior written consent of HHFL. Any person who contravenes or abets contravention of the provisions of the
Actor Rules made thereunder shall be liable forimprisonment and/or penalty as provided under the Act.

DATE:  24-12-2025, Sd/- Authorised Officer,
PLACE: NAGPUR For HERO HOUSING FINANCE LIMITED

FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of india
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
RAMNATH HOUSING PRIVATE LIMITED
RELEVANT PARTICULARS
Housing Private Limited

. |Name of corporate debtor

. | Date of incorporation of corporate debtor

11/08/1999

WIN[ =

. | Authority under which corporate debtor

is incorporated / registered

ROC Gwalior

. | Corporate Identity No. / Limited Liability

U02423MP1999PTCO13689

BORDER SECURITY FORCE
HCHATALKARSHESHRAO,PPMG
05.05.1967 - 24.12.1997

Director General and all Ranks of Border
"~ Security Force remember its gallant Jawan
;’}.\. Head Constable Hatalkar Shesh Rao on his

y_ - Balidan Diwas. On this day, he sustained fatal
“ "7 injuries while fighting militants in Kewal area,
Rajouri (Jammu). He put up a tough fight to

militants and made ultimate sacrifice in the line of duty. His
sacrifice and gallant action have been aptly recognized by GOI
by awarding him with PPMG (Posthumously).

NATIONAL COMPETITIVE BIDDING
GREATER HYDERABAD MUNICIPAL CORPORATION

O/o The Superintending Engineer (Projects-WZ), GHMC, Hyderabad
Tender Notice No. 18/SE (P-WZ)/GHMC/2025-26/ Dt:22.12.2025

Item Name of Work Est Cost
No.
1. |Construction of 4 lane ROB at Bridge No. 202 @ km 161/13-15 near| Rs. 308
Lingampally Railway Station with 2 lane up Ramp from Gulmohar Junction,|  Crores

GHMC under Engineering Procurement and Construction (EPC)/Turnkey
Basis

Date and Time
27-12-2025 from 04.00 PM
05-01-2026 at 03.00 PM
Location: O/o Chief Engineer (Projects),
GHMC 6th Floor, GHMC Head Office Tank
Bund, Hyderabad

19-01-2026 upto 03.00 PM

Events

1. |Start date
2. |Pre-Bid Meeting

3. |Last Date & Time for Receipts of Bids

JAN 2026 4. |Opening of Technical bid 19-01-2026 after 04.00 PM

Identification No. of corporate debtor

IN THE HIGH COURT OF JUDICATURE AT ALLAHABAD

CHANGE OF NAME :

OIC ECHS POLYCLINIC . | Address of the regjstered office and Vangaonhar Orchhateh, Niwadi, Tikamgarh, 5. |Opening of Price bid 21-01-2026 after 04.00 PM
rincipal office (if any) of corporate Madhya Pradesh, India - 472247 Note: The Bidders are advised to visit www.tender. gov.in to download Bid
IN THE MATTER OF COMPANIES ACT’ 1956 PUNE. 1, Raksha Purushottam gebto?a rany) PO v Document and EPC project Tender Drawings. Any Queries can be addressed to
AND ’P D, 6. | Insolvency commencement date in CIRP order pronounced on 16.12.2025 sesrdppwz@gmail.com ) .
awar, /0 respect of corporate deblor d on 20.12.2025) Address of the officer concerned Sri.G. Sree Lakshmi, SE(P-WZ)
IN THE MATTER OF Purushottam Pawar and i _ Superintending Engineer (Projects-WZ), Greater Hyderabad Municipal Corporation, Tank Bund
7. | Estimated date of closure of insolvency | 14.06.2026 (180 days from the date of Road, Hyderabad. Further details can be seen at 'e' Procurement https:/tender.telangana.gov.in.

Padma Pawar, Nagpur,
have changed my name 3.
due to marriage on
28/05/2009 and shall
henceforth be known as
Raksha Vivek Lahoti, 9
W/o Vivek Lahoti, for all
future purposes. | am
currently residing at 10.
Moshi, Pune.

0040829105-3

resolution process

Name and regjstration number of the
insolvency professional acting as interim
resolution professional

pronouncement of order)

Name -IP. Megha Agrawal

(Partner in Truenex Absolute Resolutions LLP)
Registration Number -
IBBI/IPA-001,/1P-P01456/201819/12272
Address- 001, Shivranjini Apartments in Circle of
Congress Nagar Garden, Congress Nagar,
Nagpur -440012 (M.S.)

Email: ip.meghaagrawal@gmail.com

Truenex Absolute Insolvency Resolutions LLP
Plot no.72, Anjaneya Niwas, Opp. Dew Trinity
Hospital, Hindustan Colony, Near Sai Mandir,
Wardha Road, Nagpur 440015.

E-Mail: rhpl.cirp@gmail.com To,

30122025 1) VarshaSandeepBhame

M/S Kuber Mutual Benefits Ltd. (In Liquidation)
Company Petition No. 87 of 1999
Notice of Claimants
Pursuant to order of the Hon’ble High Court of Judicature at
Allahabad dated 15/12/2025 in the aforesaid matter Notice is
hereby given to all the Claimants, who have filed their claims
with office of the Official Liquidator that all the claims of the
Creditors have been adjudicated upon by this office and
accordingly a report has been filed before the Hon’ble Court.

Sd/-
Superintending Engineer
(Projects-WZ) GHMC

DEBTS RECOVERY TRIBUNAL
At Cgo Complex, Block B, 2nd Floor, Seminary Hills, Nagpur 440006
0. A. No. 376/2024 F.F.19/02/2026
UNION BANK OF INDIA

Vs.
M/S. Prasanna Industries & Others

READ Express

CAREERS
Every THURSDAY in

R.O. No. : 12556-PP/CL/ADVT/1/2025-26 Date: 23-12-2025

Address and e-mail of the interim
resolution professional, as registered
with the Board

Address and e-mail to be used for
correspondence with the interim
resolution professional

X . . . 1 | 11. | Last date for submission of claims
That Claimant may inspect their claims between 11.00 AM to The Ind|aﬂ Express‘ | MPORTAN | 1. c|asesofcre;mrsl,iflany, undlerdause Not Applicable R /0. Plot No. 247 Jaitala Road, Behind Mokhare College, Lol N
5.00 PM in the office of the Official Liquidator and file their T T—————— (0 of sibsection (64 of secon 21, BhamtNagoar Ail%lnaz;(nogfe'nuear:QNo gy oees Lolsena Nagen
. ascertained by the interim resolution A . K
objection/appeal before the Hon’ble High Court, Allahabad for Th F‘ ' E acceptance of advertising - Er;f::i?iwven e N 2) AkshayGyaneshwarBanarase
rejection/admission of their claims, if any, on the order of their e lnanC|a| XPTBSS ;‘;‘;w’c’:’::ﬁ:sposs_r':ft‘;::g | dontiod o act o6 Adthoreed 7 R/0. Plot No. 3, Ramsumer Baba Nagar, Kawalapeth, kamptee Road,
claim by 24/01/2026 positively. Express () el (F;i[:;isigﬁt;e} ;;rf ec;iﬂngs SI'S aclass Shanti NagarNagpur.440002.(Defendant No.9)
(Vikram Singh) aﬂd Loksaﬁa held responsible for such 14. (@) Relevant Forms and @) Weblink: hitps://ibbigovin/en/home/downloads SUMMONS/ PAPER PUBLICATION
Official Liquidator contents, nor for any loss or (0) Detall of autharized representaies | b) Not Appicable 1. Whereas the above named Applicant/ Appellant has filed the above referred

application/appeal inthisTribunal.

Whereas the service of summons/ Notice could not be affected in the ordinary
manner and whereas the application for substituted service has been allowed
bythisTribunal.

You are directed to appear before this Tribunal in person/s or through an
Advocate and file Written Statement / Say on 19/02/2026 at 10:30 a.m. and
show cause asto whythe reliefs prayed forshould not be granted

damage incurred as a result of
transactions with companies,
assoclations or individuals
advertising in its newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries

Notice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporate insolvency resolution process of the Ramnath Housing Private 2.
Limited on 16.12.2025 (order received/communicated on 20.12.2025).

The creditors of Ramnath Housing Private Limited, are hereby called upon to submit their
claims with proof on or before 30.12.2025 to the interim resolution professional at the
address mentioned against entry No. 10. 3.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its

NO. OL/KMBL(Claim)/7598 Uttar Pradesh, Allahabad

: aih_ﬁ Shri Kanyaka Nagari Sahakari Bank Ltd., Chandrapur

(Regd. No. CHD/BNK/147) H.O. 1st Floor, “Raghuwanshi Complex”,

. + choice of authorised representative from among the three insolvency professionals listed i i icati
Behind City High School, Bazar ward, Chandrapur - 442 402 Phone No. 07172 - 261328 before sending any monies or againat entry NO13 fo at a8 AUMONSED. roprGsentative of the oiaas in Form GA. - Nat 4 Takg nut_|cethat in case of default, the Application/Appeal shall be heard and
entering into any agreements applicable decidedinyourabsence.

PUBLIC TENDER

with advertisers or otherwise g‘;ﬁg‘;ﬂf’l”;fzfg';;‘"’“‘S'ead‘”gpm‘m’fc‘a‘mSha”attfac‘pe"a'tie& sp/- Givenundermyhand and seal of the Tribunal on this 20/12/2025, at Nagpur.

Shri Kanyaka Nagari Sahakari Bank Ltd., Chandrapur through its Chief Executive Officer has purchased the follow- acting on an advertisement in Place: Nagpur ) IP Megha Agrawal Sd. / - Registrar
ing immovable property as per Under Section 13(5), 13(5-A), 13(5-B), 13(5-C) of the Security and Reconstruction any manner whatsoever, BB /IPA_OISETg?pg;Z%Ig/t;)&I;n;fge/sls;;r%l Debt Recovery Tribunal
Act and Section 9 of the Banking Act, 1949, which is to be sold through a public Tender. The immovable property AFA valid up to - 31.12.2025 Nagpur

mentioned below is in the direct possession of the Bank and is owned by the Bank. Today, sealed tenders are being
invited for sale on the basis of existing conditions as per “What is, Where is, as is”. Friday Dt. 09/01/2026 Time:-
245 PM. Collect (Tender Form). Auction Time: 3-00 PM to 5.30 P.M. Place: Shri Kanyaka Nagari
Sahakari Bank Ltd., Head Office, Chandrapur Property Inspection Dt. 02/01/2026 to 09/01/2026. Each

SYMBOLIC POSSESSION NOTICE

- Registered Office: ICICI Bank Towers, Bandra-Kurla Complex, Bandra
@ICICI Home Finance | (o5 O (06

Union Bank

of India

aferera 3 ([

Property Earnest Money Rs.1,00,000/- (One Lacs only )

Sr.No

Description of Sale / Auction Property

& 3rd Floor (105.25 Sq.Mtr) All Total
Crores only)

1 “Kamal Estate Aichit Mandir Road Mahal, Nagpur Ist Floor (85.26 sq.mtr.), 2nd Floor (122.19 Sq.Mtr) ,
312.70 Sq. Mtr. approximate amount Rs. 3,00,00,000/- (Three

Whereas

Floor Rs. 10,000/~ (Ten Thousand ) each sq. ft.

2 “Natraj Tower Aichit Mandir Road Mahal, Nagpur * Third Floor, (Super Built up Area 507.79 sq.mtr)
Fifth Floor (Super Built up Area 507.79 sq.mtr) & Six Floor (Super Built up Area 555.53 sq.mtr), Each

date of receipt of the said notice.

20,00,000/- ( Rs. Twenty Lacs only)

3 Diamond Galaxy Complex Samudrapur Dist.Wardha First Floor Shop No. 75 (Super Builtup Area 26.28 sq.
mtr.), Shop No. 76 (Super Builtup Area 26.28 sq. mtr.), Shop No. 77 (Super Builtup Area 26.28 sq. mitr.),

Shop No. 78 (Super Builtup Area 26.28 sq. mtr.), Shop No. 79 (Super Builtup Area 25.02 sq. mtr.), Shop No.
65 (Super Builtup Area 26.28 sq. mtr.), Shop No. 58(Super Builtup Area 26.28 sq. mtr.) Each Shop Price Rs.

(2989.00.00 Sq.ft.) Rs. 3,50,00,000/- (Rs. Three Crore Fifty lacs only)

4 Aichit Mandir Road Mahal, Nagpur Double Storey House Ground Floor Area 128.623 Sq.Mtr. (1384.50
Sq. ft.), Second Floor Area 20.438 Sq.Mtr. (220.00 Sq. ft.) Total Consturcted Area 277.684 Sq. Mtr

toredeem the secured assets.

Corporate Office: ICICI HFC Tower, JB Nagar, Andheri Kurla Road, Andheri East, Mumbai- 400059
Branch Office: Shop No. 29, Shakambari Square, 2nd Floor, Durga Chowk, Akola- 444001.

The undersigned being the Authorized Officer of ICICI Home Finance Company Limited under the Securitisation,
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of the powers
conferred under section 13 (12) read with Rule 3 of the Security Interest (Enforcement) rules 2002, issued demand
notices upon the borrowers mentioned below, to repay the amount mentioned in the notice within 60 days from the

As the borrower failed to repay the amount, notice is hereby given to the borrower and the public in general that
the undersigned has taken possession of the property described herein below in exercise of powers conferred on
him/ her under Section 13(4) of the said Act read with Rule 8 of the said rules on the below-mentioned dates. The
borrower in particular and the public in general is hereby cautioned not to deal with the property and any dealings
with the property will be subject to the charge of ICICI Home Finance Company Limited.

The Borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available,

Sr. | Name of the Borrower/
No. Co-Borrower/

5 Shantinagar, Nagpur. Tah & Dist. Nagpur Mudliyar Layout Nagpur 4th Floor Mahavir Swami

Loan Account Number

Date of Demand | Name
Notice/ Amount in

o
Demand Notice (Rs.)[Branch

Description of property/
DqtéJ of POSSBESSFI)OH Y

in following  A/c. RTGS Bank Details Alc

UTIBOSKNS99 Bank Name :-

Sundry Creditors

ments of not less than ten thousand rupees.”
Place : Chandrapur
Date:- 23/12/2025.

No.:- 009902470000011, IFSC Code :-
Shri Kanyaka Nagari Sahakari Bank Ltd. Chandrapur, Branch:-
Chandrapur 4) The Tender sealed envelope will open on Friday Dt, 09/01/2026 at 3.00 pmto 5.30 p.m. at Head
Office, Chandrapur 5) Interested Buyers can get Blank Tender form Please, contact at Branch Manager Sitabuldi
Nagpur Mobil No. 8975198962 Nagpur Branch office (0712-2520780), Head Office Chandrapur (07172-261328)
.(Note :-The Bank reserves all rights regarding tenders/sales /terms and conditions) 6) At that time of auction, the
minimum increase in each bid must be at least 10,000 (Ten Thousand only). The bid amount shall be raised in incre-

Shri Kanayaka Nagari Sahakari Bank Ltd., Chandrapur

Appartment Flat No. 404, Super Built up Area 83.610 Sq, Mtr, (Flat Rate Rs. 30,00,000/- ( Rs. Thirty 1. |Suresh Prabhakar  [Plot No. 1/14 Part Adm. 1600 Sqft., Sr.no.18/3, Mouje 17-09-2025" | Akola
Lacs only) Jadhav (Borrower), Murtizapur Lahariya Plot, At Lahariya Plot Near Buddha Rs.
i - - - Rukhmini Suresh Vihar, Murtizapur Nazul Sheet No.6 Murtizapur Maharashtra 8,532/-
) If you want to inspect the related documents of the above property. You should contact the Shri Kanyaka Nagari Jadhao (Co-Borrower),|444107. Bounded By- North: Service Gali And Nawaghare
Sahakari Bank Ltd. Branch- Nagpur. & Head Office, Chandrapur. 2) The value of the property in the name of the LHAKLO00001535115. |South: Road, East: Part of Same Plot (shevatkar), West: Plot
bank has been Reserve Price 3) Interested buyers should submit their Tender alongwith KYC Documents Nagpur of Mr. Sanjay Yerwadkar/ Date of Possession- 18-dec-25
Branch office (0712-2520780), Head Office Chandrapur ( 07172-261328) Friday Date 09/01/2026 till 3.00 pm. 2. |Suresh Prabhakar Plot No. 1/14 Part Adm. 1600 Sqift, SrNo.18/3, Mouje 17-09-2025' | Akola

Jadhav (Borrower),
Rukhmini Suresh
Jadhao (Co-Borrower),
LHAKL00001535129.

Head Office,

Murtizapur Lahariya Plot, At Lahariya Plot Near Buddha Rs.
Vihar, murtizapur Nazul Sheet No.6 Murtizapur Maharashtra
444107. Bounded By- North: Service Gali And Nawaghare,
South: Road, East: Part of Same Plot (shevatkar), West: Plot
of Mr. Sanjay Yerwadkar/ Date of Possession- 18-dec-25

28,06,442.2/-

Sd/- Chief Executive Officer Date : December 24, 2025

\Place: Murtizapur

The above-mentioned borrowers(s)/ guarantors(s) are hereby given a 30 day notice to repay the amount, else the
mortgaged properties will be sold on the expiry of 30 days from the date of publication of this Notice, as per the provisions
underthe Rules 8 and 9 of Security Interest (Enforcement) Rules 2002.

Authorized Office
ICICI Home Finance Company Limitecy

ASSET RECOVERY BRANCH, NAGPUR

Shop No.F- 1/2/3/5/7/8 Govinda Gourkhede, Complex (Flrst Floor), Khasra No.91/1,
Hajaripahad, Seminary Hills, Nagpur - 440006.

SYMBOLIC POSSESSION NOTICE

WHEREAS The undersigned being the Authorized Officer of Union Bank of India,
Nagpur Branch under Securitization and Reconstruction of Financial Assets and
Enforcement Security Interest Act. 2002 and in exercise of powers conferred under
section 13 (2) read with rule 9 of the Security Interest (Enforcement) Rules, 2002
issued a demand Notice Dated 28/07/2025 calling upon the Borrower/ Guarantor
M/s. Relyance Agro Industry through its Partners 1) Mrs. Sarita Punodas Mahant, 2)
Mrs. Saroj Pravin Dhopre & 3) Mr. Sandeep Madhorao Rahate to repay the amount
mentioned in the notice being Rs. 39,40,061.51 (Rupees Thirty-Nine Lakhs Forty
Thousand Sixty-One Rupees and Fifty-One Paise Only) as of 30/06/2025 and
interestthereonwithin 60 days fromthe date of receipt ofthe said notice.

The borrower having failed to repay the amount, notice is hereby given to the
Symbolic Possession of the property described herein below in exercise of powers
conferred on himunder Sub Section (4) of section 13 of the Act read with rule 9 of the
Security Interest Enforcement Rules, 2002 on thisthe 20th December 2025.

The borrower and guarantor in particular and the public in general is hereby
cautioned not to deal with the property and any dealings with the property will be
subject to the charge of the Union Bank Of India Asset Recovery Branch, Nagpur for
an amount Rs. 39,40,061.51 (Rupees Thirty-Nine Lakhs Forty Thousand Sixty-One
Rupees and Fifty-One Paise Only) and interest thereon.

DESCRIPTION OF IMMOVABLE PROPERTY

All that piece and parcel of Non-Agriculture land (Industrial cum commercial
purpose) situated at Mouza- Bhagimahari to Narsala Road near Saoner MIDC P.H. No.
10, Survey No.106/2, Tah. - Saoner, Dist. Nagpur Pin Code-441107, Area- 0.40 HR (4000
Sq. Mtr.). Boundaries of Property - East-Field Survey No. 117, West-Bhagimahari
NarsalaRoad, North-Remaining agriculture land, South- Nallah.

Place: Nagpur Authorized Officer
Date: 20/12/2025 UNION BANK OF INDIA

Il B NAGPUR
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PAPER PUBLICATION
Ulo 5 Rule 20 CPC Pro. No. 24552 Dt. 03-12-25
Show cause Notice As to why Decree
Should not be executed against you J. Dr.
IN THE COURT OF JOINT CIVIL JUDGE

SENIOR DIVISION, NAGPUR. Room No. 618 50"‘;‘:5253“;, L b
R.D. No. 179/1994 Fixed For : 02/01/2026 3) Amit Madhukar Gadkari, 4)

PUBLIC NOTICE
Process No. 10079 Dt. 20/112/25

IN THE COURT OF 2nd JOINT CIVIL JUDGE

JUNIOR DIVISION, NAGPUR, Room No, 304
M.J.C. Case No. 1225/2025

Fixed For 08/01/2026

PUBLIC NOTICE
Process No. 10125 Dt. 20/112/25

IN THE COURT OF 3rd JOINT CIVIL JUDGE

JUNIOR DIVISION, NAGPUR, Room No. 516
M.J.C. Case No. 1291/2025

Fixed For 23/01/2026

Decree Holders: Sudhakar Ingole
=Versus-
Judgment Debtors : Sarkari Karmachari
Sah. Griha Sanstha & others.
To,
1]Salkarl Karmachari Sah. Griha
h gh its Clo. West Park Road,
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SALIM SHEIKH

ADVOCATE
Resi. Kawaraeth, Near Durgapur School
Umarer, Dist. Nagpur

Dhantoli, Nagpur, 2) Dr. Usha Sadashivrao
Gaikwad (Objector), Rfo. Flat No C-7,
Sarkari Karmachari Sahkari Gruh Nirman

101 Dr. Banerjee marg, Dhantoli,
Magpur, 3) Shri. R.B Sherek Administrator
Registrar, C/o. Co-operatives, Hingna, Near
House of Baba Ashtankar, Tah. Hingna, Dist.
Magpur.

Whereas the above-named Decree
Holder has instituted a Regular Darkhast
for passing regular decree, in the court
that you are hereby notice to appear in this
court in person or by a pleader duly
instructed on the Dt. 02/01/2026 at 11.00
O'clock in the forenoon, to answer the same
failing wherein the said application (i'e
Regular Darkhast) will be heard and
determined ex parte in your absence.

Also take notice thatin default of your filing
an address for service on or before the date

tioned you are liable to have your

defent‘.e struck out.
Given under my hand and the seal of
the court, that 03rd day of Dec., 2025.
By order of the Court
Sd/- Asstt. Supdt.
Court of Civil Judge Sr.Dn., Nagpur

F Publicity 09326927622

: 1) Amit Ramgovind

Smgh 2] Vidhya Ramgovind Singh, 3)

PallawRamgovlndSmgh -Versus--
Non-A ts: Nil

Anasuya Vijay Chikate. Versus
Non-Applicants: Nil

Name of Di d : 1) Nagubai

Na me of Deceased : 1) Ramgovind

Tanaji Chikate, Died On 27/07/1980, Rio
Daga Layout, North Ambazari Road,
University Campus, Nagpur- 440033,

Whereas Nagubai Tanaji Chikate, |
Died On 27/07/1980, R/o Daga Layout,
North Ambazari Road, University
Campus, Nagpur- 440033 and Whereas
Asha Bhageshwar Sonarkar & Oth. has
presented an application to this Court for
grant of Legal Heir Certificate Under the
Bombay Regulation Act 1827.

This is to give notice to all persons
who may dispute the right of the said
Applicants Asha Bhageshwar Sonarkar
& Oth. as Legal Heir of the deceased to
appear in the Court of 2nd Joint Civil
Judge Junior Division, Nagpur on 8th
Day of Jan., 2026 at 10.30 A.M. there to
enter their objections and it is hereby
declared that if no sufficient objections is
offered on or before the date mentioned
above, the Court will forthwith proceed to
receive proof of the said Applicants right
and to grant them, provided they shall
|appear entitled thereto a Certificate of
Legal Heir of the said deceased. Given
under my hand and the seal of the court,
that 19th day of December, 2025,

B; nrdwof the Cnurt
tt. Supdt. (T.W.)

@ Civil Jud je Sr. Dn. Nagpur.
Prasanna Publicity 09326921622

Indirabahadur Singh, Died On :
09/05/2014, Rfo Flat No. S-3, Mayur
Complex, Amravati Road, Dattawadi,
Magpur.

Whereas Ramgovind Indirabahadur’
Singh, Died On : 09/05/2014, R/o Flat No.
$-3, Mayur Complex, Amravati Road,
Dattawadi, Nagpur. and Whereas Amit
Ramgovind Singh & Oth. has presented
an application to this Court for grant of
Legal Heir Certificate Under the
Bombay Regulation Act 1827.

This is to give notice to all persons
who may dispute the right of the said
Applicants Amit Ramgovind Singh &
Oth. as Legal Heir of the deceased to
appear in the Court of 3rd Joint Civil
Judge Junior Division, Nagpur on 23rd
Day of Jan., 2026 at 10.30 A.M. there to
enter their objections and it is hereby
declared that if no sufficient objections is
offered on or before the date mentioned
above, the Court will forthwith proceed to
receive proof of the said Applicants right
and to grant them, provided they shall
|appear entitled thereto a Certificate of
Legal Heir of the said deceased. Given
under my hand and the seal of the court,
that 19th day of December, 2025,

B; nrdwof the Cnurt
tt. Supdt. (T.W.)

Civil Jud je Sr. Dn. Na!Eur
Prasanna Publicity 09326921622
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NAVABHARAT &
NAVARASHTRA

PUBLIC
NOTICE

ADVERTISEMENT
NEW RATES

Effective from 10th April 2024

NAVABHARAT | NAVARASHTRA

Size | FIXED RATE | FIXED RATE
(Rs.) (Rs.)

1050/- 550/-

s0/- | 1025/

GST 5% Extra
Navabharat Press,
Chhatrapati Square,
Wardha Road,
Nagpur-440015.
Contact : Mr. Sagar

| 70573 30212 |
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Process No.: 9638, Date: 1512/25

PUBLIC NOTICE
IN THE COURT OF 3rd JOINT CIVIL
JUDGE JUNIOR DIVISION, NAGPUR
Room No. 516
M.J.C.Case No. 1022/2025
Fixed for: 07/01/2026
Applicant :- 1) Sarang Sudhirchandra
Amte, 2) Sanket Sudhirchandra Amte
- Versus -
Non-Applicants : Nil
Name of D d: 1) Sudhirchand.
Wamanrao Amte, Died On : 09/07/2025,
Rie Plot No. 86, NMC House No. 2931, Vidya
Vihar Colony, Pratap Nagar, Nagpur.

Amte,
Rlo Plot No. 86,
NMC House No. 2931, Vidya Vihar Colony,
Pratap Nagar, Nagpur and whereas Sarang
Sudhirchandra Amte & Oth. has presented
an application to this Court for grant of Legal
Heir Certificate under the Bombay
Regulation Act 1827. This is to give notice
to all persons who may dispute the right of the
said applicants Sarang Sudhirchandra
Amte & Oth. as Legal Heir of the Deceased
to appear in the Court of 3rd Joint Civil
Judge Junior Division, Nagpur on 7th Day
of Jan., 2026 at 10.30 a.m. there to enter
their objections and it is hereby declared that
if no sufficient objections is offered on or
before the date mentioned above, the Court
will forthwith proceed to receive proof of the
said Applicants right and to grant them,
provided they shall appear enlitled thereto a
Certificate of Legal Heir of the said

Died On : 09/07/2025,

A TR v e/ 0%y
3=, 3bla &. ot
el 7. ¢3, U Jurdde, oge A,

ee . Tp-20%, 4R, TEATR & 6,
\_TFTR. 1. §4033¢608L, R46R03L40R

d d. Given under my hand and the
seal of the court, that 12th day of
December, 2025.
By Order of the Court
Asstt. Supdt. (T.W.)

Civil Judge Sr. Dn., Nagpur.

visiondmedia 9767867322
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